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1. F. Vearanagaiah
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7. U.Venkata Ravanaiah
8., V.Sreenivasulu
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26.0. Viswanadham
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30.5.Chandra Muni
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32.N.Dbulasu
33.5.Phyrose Basha
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35.0.Chinnaiah
36.C.Venkata Subbaiah
37.A.Guravaiah
38.V.Muralimohan Reddy
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1, The Telecom District Managar,{gudghpah.

The Chisf Gansral Manager, Telecom,
AP Circle, Hyderabad.

3., The Chairman, Telecom Commission, New Uelhi.
4, The Director Gensral, Telscnmmunication,'NeQ Delhi.
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Counsal for the Applicants : Shri K.Venkateshwar Rj@ao

Counsel for the Respondents : Shri V.Vinpd Kumar, {
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~gurvive on the date on which the order in the OA was pass
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(Order per Hon'ble Justice Shri M.G.Chaudhari% Uice-Chairran).

S
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Shri K.UVenkateshuar Rapc for the applicants. Shri

Kumar, standing counsel for the respondents. Admitf

By consent taken up for final orders. The applicants had

V.Vinod

Notlice waived.

challenged

oM - .
the letter No.7-27/94/NCG dt.11,7.96 issusad by the Depargment of

Telecommunications and consequential relisf in the 0.A. yhich was

fi le on 18.90960
interms of the order passed therein follouing the earlien

0A Nos.992/96 with GA 1007/96. It nou howsver transpires

prior to the date of order the impugned letter dt.11,7.96

drawn by the government. 1In that sende the cause of acti

letter of withdrawal of the said letter was not brought ¢
notice of the Court. It may be mentioned that the lettef
No.7=27/94/NCG of the .Department of Telecommunications df
is nou annexed to the review application. The review app
submit that in the circumstances they may be allowed to W
the original G.A. ue think that the request is just and

Hence following order :i=

The review application is allowed.
dt.19-9-96 disposing the OA is hereby set a
and the 0A i

The Drdr
8

restored. No order as to cogt

(M.G .CHAUDHART)
Vicg=Chairman
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' R,A.B6/96

and 0,4.1118/96,

- To

1. The

Telécom District Manager,

Cuddap ah..

2, 'I‘he

Chlef General Manager,.Telecom, _

A. P.Circle, Hyderabad, "’

3. The

Chairman, Telecom Commission,

 New pelhi.

4. The
" New

5. One

6. One
7. One

8. One

pvm.

Director General TEIecommunlcation,
Delhio, L

cfopy to Mr.K'Vénkates{aar Rao, AdvéCate, CAT Hyd.

copy to Mx V.Vinodkumar, Addl. OGSC CAT.Hyd.
copy to lerary, cAT Hyd
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